
1-7

8

813



1814



2815



3816



4817



5818



6819



7820



Office RSChambers <office@rschambers.net>

(no subject)
1 message

Chambers of Rahul Kripalani and Suhasini Sen <office@rschambers.net> Fri, Jan 16, 2026 at 1:21 PM
To: parul.lawyer@gmail.com
Cc: Suhasini Sen <suhasini@rschambers.net>, Sista Srinivas <srinivas@rschambers.net>,
sahil.ahmed24@govcontractor.in

Dear Ma'am
SUB : IA NO.760 of 2025 in Appeal No.70 of 2025 ; Debadityo Sinha v.

M/s Mirzapur Thermal Energy (U.P) Private Limited & Ors
1. I represent the Respondent No.2 MOEF&CC in the subject matter proceeding. 
2. Please find attached the scanned copy of the reply to the IA No.760 of 2025 in
Appeal No.70 of 2025 on behalf of MOEF&CC. 
3. Kindly consider this email as proof of service in the instant matter. 

Thanking you, 

Sincerely, 

Suhasini Sen
Chambers of Rahul Kripalani & Suhasini Sen 
R 289B Lower Ground Floor 
Greater Kailash 1 
New Delhi 110 048 
office@rschambers.net 
Mobile: +91-9953049776 
Office: +91-11-41606930  
           +91-11-41406930
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